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DELHI IEGISLATIVE ASSEMBLY

LIST OF BUSINESS
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Wedneeday, 09 Jamary, 1997 /Pausa 19, 1918 (Saka)
2.00 P.M.

v ———

QUESTIONS

Questions as entered in separate list to be asked and answers
given.

PAPERS LAID ON THE TABLE OF THE HOUSE

Shri Rajendra Gupta, Minister of Law, Justice and Legislative
Affairs to lay on the Table of the House copies of the following
Acts:-

1) The Provincial Small Cause Courts (Delhi Amendment )
Act, 1995.

1i) The Delhi Lokayukta and Upalokayukta (Amendment) Act,
1996.

SPECIAL MENTION

Matters to be raised by Meabers as entered in separate list.

MOTION

Km. Purnima Sethi :

Shri O.P. Babbar
to move that this House agrees to the Second Report of the
Public Accounts Committee presented to the House on 8th
January, 1997.

ND‘I‘ION OF THANKS ON LT. GOVERNOR'S ADIRESS

Further discussion on the following motion moved by Shri Swaroop
Chand Rajan:-—

ithat this House expresses its heartfelt thanks to the
Hon'ble Lt. Governor for the address which he has been
pleased to deliver to the Legislative Assenbly on 6th
January, 1997".

SHORT DURATION DISCUSS ION

Shri Ram Bhaj:
Km. Purnima Sethi:
Shri Naresh Gaur:

to raise Short Duration Discussion on Public Transport
System in Delhi.

P.N. GUPTA
SECRETARY



